sged...

service and presently working as GDHRBHIV

uuuua:zhnu srred

'uan.i.g P'.‘?’ .'.‘..?-.'i:.'ﬂ..... i

YIIBHFJKUHHRI, sonfdaughterfwife of AN, SWARE LRESHD
years, belonging to BIHAR NIoHAN...SABHA...

FakbARUERRIsbiaRIERT RS

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

-“@ k3 ik 3% y g
(Assets in joint name indicating the extent of joint ownership wil also have o be
given’}
5. Description Baif Spouse Dopendant-1 | Dependant-z | Dependant-3
Ho. | ; i _ Nayme(S) Nama _Hame Etc. Hame |
i} | Cash. 5
y | =% 1,000 NIL NT L NT L MTL
(I} | Deposits in '
Banks, Fimancial | ,p
Institutions And Botising L
Non-Banking (581 NT NTL | NTL NT L.
Flnancial 8/»\'5)
Companies
(i} | Bonds, 7% 5
Debenturas and
Shares in S s — b =
- companies
(v} | Other financlal |tTc
Institutions, policy NO
NSS, Postal 26115 NTL
Savings, LIC yraTTRit MEEs NIL- NI L.
Policies, etc 5 LARAH
{v) | Motor Vehicles
{detalls of
make, etc.) o - = — 2
(wi) | Jewellery (give |nid- 30 3_
details of % 1,15, 000
weight and Ll NI L NIL ARE E: | BLE U
Vaqu} Si!m"'-_'ma‘ ™ 3 :
T 40,000
{wh) | Other assets,
such as valugs
of claims / - - e - iy
interests :
Note: Value of Bonds f shares / Debentures as per the latest market value In Stock

Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the
employes, :

QMo  kempul



B. gta &
[Note: Properties in jolnt ownership indicating the extent of jolnt ownership will
also have to be Indicated]

s | Deseription Saif | Spouse | Dependant-i | Dependant-2 Dependant-3
Mo. AR ama(s) Name _Mame | Etg Namo

{) | Agricuitural Land
- Location{s)
Geinabets) |y ez | Mz- ) NTR | REE
measurement)
-Current market value

{ily | Mon-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total — e =3 ==
measurement)
~Current market value

(i} | Buildings (Commerclal
and residential)
Location(s)

- Survey /door :

nurmber(s) — i AR ek
- Extent (Total
measuremaent)

- Current market
value

(iv) | Houses / Apartments,
etc.

- Location(s)

- Supvey fdaor T
number(s} s ! —
- Extent (Total :
measurement) |
- Current market
value

-

(v) | Others (such as
interest in property) i e - — e

(2) 1 glve herein below the detaits of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Piease glve separate detalls for each item)

Sr. | Description ' T Hame & addross of Bank / Ameunt outstanding as |
No, pinsnclal Institutions(s} / P R
faat _ ___Department ()
(a) {i} Loans from Banks — s
(i) Loans from financial
inskitutions il oS
(iil) Government Dues:
(a) dues to departments il
dealing with governmerdt o
accommadation :
(b) dues to departments |
dealing with supply of = i ‘
water _ AL il |
(c) dues to departments
deating with supply of s
electricity A




(d) dues to departments
deallng with telephones ——
(e} dues to departments
dealing with government
transport (including : —
aircraft and helicopters) A
(f) Other-dues; If any

{b} (1) Income ‘_r‘alx iT;:‘l;ud!_ng
surcharge [Also indicate
the assessment year upto 2023 - 1Y
which Income Tax Return -
flled. Glva also Permanent o (D?;P A
Account Number (PAN)] ik
(1) Wealth Tax [Aleo
Indicate the assessment
year upto which Wealth =
Tax return filed.]
(I} Sales Tax [Only in
case of proprietary et St
| business] _

(iv) Property Tax

€. Psrsonal Detall
GPF/CPF/PRAN No. - 1Ho! 26 26 5400

Gender g E (M/F)

Date of Birth b vlo | o 611t "'9 g9 bk | (DD/MM/YYYY)
Class/Group - [T
Cadre e | DARBA N i

{Full Hame e.g. B.A.S.-Blhar Administrative Service,
B8.5.5.- Bihar Secretarlat Service etc.)
Home District ROV L‘E”-S T CHAM PARAN

I hereby declare that the above details are true to the best of my
knowledge and belief.

Qko k »
SIONALUFE .cvievsd k"m

‘ Name of Employes: Wﬁﬂﬂﬂ)ﬂﬂ RI
Plac&:.mzf\.!ﬁ..,..,. Deﬁl;gnatfa;n:,.....%&.ﬁﬁm......,..........._...
Date; 05+, 0% et Department:. CARE. TAKER .SEQTT oN
Note: Please sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
in prascribed format.




